Annexure -7
Name of the corporate debtor: Mark Infrastructure Private Limited ; Date of commencement of CIRP:30.12.2021 ; List of creditors as on:30.03.2022

List of operational creditors (Government dues)

(Amount in%)
SI. No. Details of Claimant Details of claim received Details of claim admitted Amount of Amount of any Amount of claim| Amount of claim |Remarks, if any
Depart ment Gover nment Date of receipt Amount claimed Amount of claim | Nature of claim Amount covered by Amount covered by [Whether related % of voting share in claim mutual dues, not admitted under verification
admitted security interest guarantee party? CoC, if applicable that may be set-off
1 DEPUTY COMMISSIONER VAT Dept 1/10/2022 3,783,433 3,532,005|Tax arrears No 0 0 251,428 |0
OF COMMERCIAL TAXES
2 Deputy Director ESIC ESI Telanagana 1/17/2022 599,162 599,162| PF Dues No 0 0 - [0
Telangana - Employees
State Insurance
@ 5
3 Assistant Commissioner, Sal Sales Tax 3/7/2022 8,441,071 8,441,071 Sales tax dues No 0 0 - o
12,823,666 12,572,238 251,428




